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Shrimati Tarkeshwari Siuha:; In the
past some of the State Governments
have expressed themselves deflnitely
against prohibition policy. I would
like to know whether, in view of the
past experience that the Government
of India have had and the statements
that have been made by some of the
State Governments, tlicre is any like-
lihood of a change of policy in these
States.

Shri Hathi: As [ said, the report
has been sent to the various State
Governments, and the matter hag ta
be discussed, but, ag I said, the policy
of the Government is thcie, decided.

Shrimati Tarkeshwarl Sinha: They
have already made a cor.mitted state-
ment that they are not picpared to
follow the policy. In view of this, is
there any likelihood of any change?

Mr. Speaker: She knows it better.
Shri Koya: We also want to know.
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Shri D. C. Sharma: May I know if
this report has made eny recommen-
dations for the stopping o illicit. dis-
tillation in the various districte all
over India? Have they made any con-
erete and constructive suggesiicn with
regard to that?

Shri Hathi: The report dealt with
this aspect in very great detail and I
think I have sent a copy to the hon
Member also.
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Shrimati Savitri Nigam: In view of
the fact that thig report s still under
the consideration of Government, I
wouid like to know wuether the Cent-
ral Government or the Planuung Com-
mission has givep any suggestion to
any State that they suou:d not take
any derogatory step as far as Prohi-
bition is concerned.

Shri Hathi: The matter was discuss-
ed in the meeting of the Chisf Minis-
ters in 1963 and I think ihe hon.
Member knows about 1it,

Mr. Speaker: Shrimati Yashoda
Reddy.

Shrimati Savitri Nigam: [ am ask-
ing this question alter the rcport had
been submitted . . .

Mr. Speaker:
pectable lady.

Now, anotuer res-

Shrimati Yashoda Reddy: Thank
you, very much. I would Lke to know
from the hon. Minister upzo what
percentage of alcohol ig the Govern-
ment of India thinking to  permit
where beer is allowed in Maha-
rashtra?

Shri Hathi: It is not a question of
the Government of India peimitting.
It ig for the State Government. But
the Committee has ;uggested that the
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content of alcohol should be decreased
gradually,

Shri P. Venkatasubbaish: Pending
the finalisation of the report with
consultation of various State Govern-
ments, may I invite the attention of
the hon, Minister to the faci that there
has been a committee by rname the
Ramamurthi committee which nas sat
on this prohibition issua aad submitt-
ed its report? Will this committee’s
report also be taken into counsidera-
tion before finalising the conclusions?

Shri Hathi: We wii} take
thing into consideration.
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Shri Jaipal Singh: There had been
80 many reports of cornmittees and
commissions on this  delightful
subject. May I know wheiher at any
stage the financial in.plications of
prohibition had been given by the
committee, what impact it wil] have
on the Fourth Five Year Plan and so
forth? {

Shri Hathi: The Tek Cizud com-
mittee hag looked into the financial as-
pects also. It had given various
figures about the loss of revenue which
the States would have to iucur.

Shri Basumatari: In view of the fact
that Assam has the largest aumber of
Tribals, may I know wnetacr when
these tribals appeared before the
Commission, before the Tek Chand
Commission, these tribals, who are
addicted to. drinking, spoke in favour
of prohibition?

every-

PRESH

ASVINA 8, 1888 (SAKA)

Oral Answers 4458
Shri Hathi: Those details may not
be with me,

Shri Hem Barua: [n ihe Assam tri-
ba]l areas they need liquor for poojas
and all that and, according to ex-
perts, the people in Assun have to
take liquor or else they get de-vita-
lised because of the cold -climate
there. May I know whether that as-
pect of Assam has also been taken in-
to consideration?

Shri Hathi: The Comuuittee
taken that aspect also.

Mr. Speaker: The hon. Member also
may be consulted.

Fertilizer production programme

+
Shri Bagri:

Shri P. C. Borooah:

Shri Bibhuti Mishra:

Shri K. N. Tiwary:

Shri Vishwa Nath Pandey:
Shri D. C. Sharma:

[Shrl Yashpa] Singh:

has
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Shri Manabendra Shah:

Will the Minister of Petroleum and
Chemicals be pleased to state;

(a) whether a group of six American
private manufacturers ‘of petrochemi-
cals ang fertilisers have formed a
consortium to participate in India’s
fertiliser production programme; and

(b) the terms of the participation
proposal and whether the proposal has
been approved by Government?

The Minister of State in the Minis-
try of Petroleum and Chemieals
(Shri Alagesan): (a) and (b). On
behalf of an American Consortium,
an American firm has submitted a
proposal for production and distribu-
tion of fertilisers to the extent of 1°
million tonnes of nitrogen, by the
end of the Fourth Plan period. The
firm has been uallowed to undertake
a feasibility study to be cempleted
by the end of December, 1964. The
terms of participation etc, will be
known only - after - the - feasibility re-
pert is received,





